
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No.1267/2024

IN THE MATTER OF:
Kuldeep Dhama . . ..Applicant

Versus

State of Haryana & Ors. ..__Respondent

RESPONSE ON BEHALF OF THE RESPONDENT NO.- 5 UTTAR

PRADESH POLLUTION CONTROL BOARD IN COMPLIANCE

TO THE ORDER DATED 23.01.2025 PASSED BY THE HON’BLE

NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW

DELHI.

I, Bhuvan Prakash Yadav S/o Shri C.L.Yadav, aged about 46 years,

presently posted as Regional Officer, Uttar Pradesh Pollution Control

B'oard (hereinafter referred to as UPPCB), do hereby solemnly affirm and

state on oath as under:

I That the deponent in the official capacity mentioned above, I am

acquainted with the facts and circumstances of the case and as such

I am competent and authorized to swear this affidavit.

That in compliance with the order dated 21.11.2024 of this Hon'ble

National Green Tribunal, Principal Bench, New Delhi (hereinafter

referred to as 'Hon'ble Tribunal'), the Joint Committee Report dated

23.12.2024 has been filed by the Central Pollution Control Board

(CPCB). Considering the observations made in the Joint Committee

Report and the averments in the apPlication, this Hon'ble Tribunal

has impleaded the UPPCB as Respondent No. 5 for want of a
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has impleaded the UPPCB as Respondent No. 5 for want of a

response.

That, in pursuance of the observations and recommendations, the

UPPCB issued a show cause notice on 20.02.2025 against M/s Smart

Mart Stores Pvt. Ltd. for the imposition of Environmental

Compensation concerning illegal/excess mining of sand and for

violating the conditions of Environmental Clearance and Consent to

Operate (CTO). A true copy of the show cause notice is annexed

herewith and marked as Annexure R5/1

That the present affidavit on behalf of the Uttar Pradesh Pollution

Control Board is submitted before this Hon’ble Tribunal for kind

perusal and consideration.

3.
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VERIFICATION:

Verified at Meerut on this the 27th day of February, 2025 that the contents

of above affidavit are true and correct to my knowledge based on records

and information received and believed to be true, no part of it is false and

nothing material has been concealed therefrom.
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